NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2"FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

In the Court of Hon’ble Mr.

(Technical)

For Admission (After Notice)

DAILY CAUSE LIST DATED 30.05.2022 (MONDAY)

COURT -II (VIRTUAL MODE)

10:30 AM

Justice Anant Bijay Singh, Member (Judicial) Hon’ble Mr. Barun Mitra, Member

Registrar of Companies & Anr.

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents

1. Comp. App. (AT) | Neha Khanna & Anr. Akshat Bajpai
(Ins) No. 762 of | Vs.
2021 Tybros Infratech Pvt. Ltd.

2. Comp. App. (AT) | SGA Fashion Pvt. Ltd. Ashutosh Gupta CMA Sandeep
(Ins) No. 117 of | Vs. Kumar Bhatt
2022 CMA Sandeep Kumar Bhatt CMA Kamal Tyagi

3. Comp. App. (AT) | Meenakshi Jha Srijan Sinha Lata Sisodiya-R1
No. 129 of 2021 Vs.

For Hearing

4.

Comp. App. (AT)
No. 161 of 2021

The Registrar of Companies

Vs.

Protrans Supply Chain Management Pvt.
Ltd.

Mangesh Jadhav

Hemant Sethi
Hrishikesh Wagh
Gaurav H. Seth-R1
to R3

02:00 PM

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member

(Technical)
For Orders
5. I.A. No. 1425 of | IIRF India Realty XII Ltd. & Anr. Samir Malik Ashish Choudhury
2022 in Comp. Vs. Akash Tandon-R1
App. (AT) (Ins) Srigopal Choudhary Aman Gandhi
No. 1061 0of 2021 | RP of Shree Ram Urban Infrastructure Nikhil Apte
Ltd. & Ors. Ridhima Sharma-R4
Ravi P. Ganti-
R12,13,25 & 29
6. I.LA. No. 1426 of | IIRF India Realty XII Ltd. & Anr. Samir Malik Ashish Choudhury
2022 in Comp. Vs. Akash Tandon-R1
App. (AT) (Ins) Srigopal Choudhary Nikhil Apte

No. 1063 of 2021

RP of Shree Ram Urban Infrastructure
Ld. & Ors.

Ridhima Sharma-R4
Ravi P. Ganti-R12,13,
25 & 29




For Hearing

(PH)

Namireddy Raghu Ram Reddy & Ors.

7. Comp. App. (AT) | Kotak Mahindra Bank Ltd. Rajiv R. Raj Vishakha Gupta
(Ins) No. 1130 of | Vs. GS Pandey
2020 Liquidator (P.S. Ajit Singh and Co. Rohit Sehgal
Aut ti Pvt. Ltd.
(PH) utomotives Pvt. Ltd.)
8. Comp. App. (AT) | Sri Dhanada Laboratories Pvt. Ltd. & S.Udaya Kumar Nitin Chowdary
No. 154 0£2020 | Ors. Sagar Pavulari-R1 & R2
Vs.

For Directions - to Settle Date

9. Comp. App. (AT)
(Ins) No. 860 of
2021

(PH)

Dilip Ramchandra Mohite

Vs.

Edelweiss Asset Reconstruction
Company Ltd. & Anr.

Anuj Tiwari

Somit Singh Smiti
Tewari Ankita
SinghaniaR1

10. | Comp. App. (AT)
No. 287 0f 2019
& 1.A. No. 3313
0f 2019, 1067 of
2020

(PH)

Mahendra G. Wadhwani

Vs.

Reed Relays & Electronics India Ltd. &
Ors.

Vipul Ganda

Delep Goswami-R1
Abhishek Baid
Pradip Das-R2
Pawan Jabakh

Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Chairperson
-sd/-
Registrar


http://www.nclat.nic.in/

